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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd & 3rd Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9, 

CGO Complex, Lodhi road, New Delhi 110 003. 
 

 

Dated: 03.03.2024 

N O T I C E 
 

Please take notice that the following matters listed “For Hearing” in the Court – II 

from item nos. 15 to 21 on 04.03.2024 will now be taken up by the Bench comprising of: 

Hon’ble Mr. Justice Yogesh Khanna, Member (Judicial) and Hon’ble Mr. Indevar 

Pandey, Member (Technical) after rising of the Bench assembled at 02:00 PM.  

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  TA (AT) (Compt.) 

No. 40 of 2017 

(Old Appeal No. 

03/2017) 

Ambuja Cements Ltd. 

Vs. 

CCI & Ors. 

 
With 

Dhruv Rajain 
Suyumbhuv Talwar 

Vivek Gupta 

(RDSDH) 

Vaibhav 

Gaggar (R-

CCI) Samar 

Bansal 

2.  TA (AT) (Compt.) 

No. 39 of 2017 (Old 

Appeal No. 02/2017) 

J.K. Lakshmi Cement Ltd.  

Vs.  

CCI & Anr. 

 

With 

Jeevan Prakash Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Dushyant 

K.Mahant 

3.  TA (AT) (Compt.) 

No. 41 of 2017 (Old 

Appeal No. 04/2017) 

ACC Limited.  

Vs.  

CCI & Ors. 

 

With 

Dhruv Rajain 
Suyumbhuv Talwar 

Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Manu Chaturvedi 

4.  TA (AT) (Compt.) 

No. 42 of 2017 (Old 

Appeal No. 05/2017) 

J.K. Cement Ltd.  

Vs.  

CCI & Anr. 

 

With 

P.K. Bhalla Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Dushyant 

K.Mahant 

5.  TA (AT) (Compt.) 

No. 43 of 2017 

(Old Appeal No. 

06/2017) 

Shree Cement Ltd.  

Vs.  

CCI & Ors. With 

Manas Kumar 
Chaudhuri, Pranjal 
Prateek Dhruv Rajain 

Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Malhar Desai 

http://www.nclat.nic.in/


6. TA (AT) (Compt.) 

No. 44 of 2017 (Old 

Appeal No. 08/2017) 

Ultra Tech Cement Ltd.  

Vs.  

CCI & Ors. 

 

With 

Nisha Kaur Uberoi 
Atreyee Sarkar 
Shravani Som Shekar 
Misha Kaur Swati 
Sharma 

Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Samar Bansal 

7. TA (AT) (Compt.) 

No. 45 of 2017 

(Old Appeal No. 

11/2017) 

Jaiprakash Associates Ltd.  

Vs.  

CCI & Anr. 

H.S. Chandhoke, 
Kanika C. Nayar G.R. 
Bhatia Arjun N Singh 
Manav Gupta 

Vivek Gupta (RDSDH) 

VaibhavGaggar (R-

CCI) Dushyant K. 

Mahant 

 

 

    

    By order of Hon’ble Chairperson 
-Sd/- 

Registrar 


